
Sh/jp 

 
COURT-I 

Before the Appellate Tribunal for Electricity 
(Appellate Jurisdiction) 

 
IA Nos. 389/14, 390/14 & 391/14 

In DFR-2205/14 
 

 
Dated : 15th October, 2014  

Present : Hon’ ble Mr. Justice M. Karpaga Vinayagam, Chairperson 
  Hon’ ble Mr. Rakesh Nath, Technical Member 
  
In the matter of 

 
:  

Open Access Users Association … Appellant(s) 

Versus    

Haryana Electricity Regulatory Commission & Ors. ... Respondent(s) 

 

Counsel for the Appellant (s) : Mr. Buddy A. Ranganadhan 

Counsel for the Respondent(s) : -- 

        

 
ORDER 

 Issue notice. Dasti service permitted.  

 Post the matter 
 

on 29th October, 2014. 

 
 
 
 
 ( Justice M. Karpaga Vinayagam ) ( Rakesh Nath )  

 Chairperson Technical Member  
 
 
 
 


